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\
(b) A copy of the report obiained
from the Calcutta University by the
Department of Archmology is placed
on the Table of Lok Sabha. ([See
Appendix I, anmexure No. 438.]

Happy Training Diploma

731. Shri Khadilkar: Will the Minis-
ter of Education and Scientific
Research be pleased to state:

(a) whether any representation has
been received by the Government for
the recognmition of Happy Traming
Diploma for Primary Schools award-
ed by the Happy Tramnimg Centre,
Delhi; and

(b) if so, the action taken thereon?

The Minister of State in the Ministry
of Education and Scientific Research
(Dr. K. L. Shrimall): (a) Yes, Sir

(b) The matter 1s under considera-
tion. For the time being, recogmtion
has been accorded to the Diploma for
the acadermc year 1957-58 in the Delh:
Ternitory

Welfare of Scheduled Castes

932. Shri D. C. Sharma: Will the
Mruster of Home Affairs be pleased
to state the amount spent during
1956-57 on development works in
Punjab for the Welfare of Scheduled
Tribes and Scheduled Castes out of
the Central grant-in-aid allotted for
the purpose?

The Minister of State in the Ministry
of Home Affairs (Shrli Datar): A sum
of Rs. 19-84 lakhs was sanctioned as
grant-in-aud to the Government of
Punjab for the welfare of Scheduled
Tribes and Scheduled Castes during
the year 1956-57. The information
regarding the amount actually spent
by the State Government is being
collected and will be laid on the
Table of the House as soon as
received.
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Motor Accidents in Delld

783. Shri D. C. Sharma: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of motor accidents
m Dellz from the 1st May to the 31st
July, 1857; and

(b) the number of persons who
died as a result thereof?

The Minister of State in the Ministry
of Home Affairs (Shri Datar): (a) 383.

(b) 34

Translation of Acts

734. Shri 8. C. Samanta: Will the
Minister of Law be pleased to state
how many of the Acts passed by Par-
hament since 1947 have been trans-
lated 1nto Himd1 and published?

The Minister of Law (Shri A, X.
Sen): 108 Central Acts passed hetween
1947 and 1956 have been translated
into Hind1 and published.

Excise Offences

%35, Shri Bibhut! Mishra: Will the
Minister of Home Affairs be pleased
to state:

(a) whether 1t 15 a fact that Delhi
Police took effective action against
excise offences during 1956-57; and

(b) if so, the value of recovered
ilheit excise goods?

The Minister of State in the Minls-
try of Home Affairs (Shri Datar):
(a) Yes

(b) Durmng 1956—Rs, 63,965:74.
During 1957 (1-1-1957 to 29-5-1987)
—Rs 1,65,090-80.
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